GOVERNMENT OF INDIA
MINISTRY OF FISHERIES ANIMAL HUSBANDRY AND DAIRYING
DEPARTMENT OF ANIMAL HUSBANDRY AND DAIRYING
RAJYA SABHA
UNSTARRED QUESTION NO 1537
TO BE ANSWERED ON 29" July, 2022

ANIMAL BIRTH CONTROL (DOG) RULES, 2001
1537 SHRI SHAKTISINH GOHIL:

Will the Minister of Fisheries, Animal Husbandry and Dairying be pleased to state:

(@) the district-wise details of the municipalities in Gujarat State which have not
implemented the Animal Birth Control (Dog) Rules-2001 under Prevention of Cruelty to
Animals Act in letter and spirit as on 31-3-2022;

(b) how many municipalities are not implementing the said Rules, the reasons therefor;

(c) the actions taken against the responsible Chief Officers; and

(d) the time limit fixed by Government for the implementation of the said Rules?

ANSWER
THE MINISTER OF FISHERIES ANIMAL HUSBANDRY AND DAIRYING
(SHRI PARSHOTTAM RUPALA)

(@) As per information received from the Gujarat Animal Welfare Board, Animal Birth
Control (Dogs) Rules, 2001 are implemented by all Municipalities in Gujarat State.

(b) to (d) Does not arise.
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